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10 aelect 20,000 post offices in the rural 
lIRas in the country for aetinl as Depot 
Holders on a voluntary basis. 

(c) In this scheme, Nirodh (condom) 
will be sold at the subsidized rate of 5 
paise for 3 pieces. It will be distrillUted 
through the Depot Holders who are being 
gpecially appointed for this Scbeme. The 
Depot Holder will be allowed to retain the 
sale proceeds as selling commission. The 
Nirodh will be distinctly labelled aDd pac:k-
eel in a specially designed depot bolders' 
packing. The consumer pack is a packet 
containing three strip-packed Nirodbs bear-
inJ an appropriate legend which gives the 
price. An entirely different colour !\theme 
and design have been adopted for the 
strips and wallets in order to distinguish 
tbem from the corresponding packs for 
other schemes viz. Free and Commercial 
distribution schemes. 

(d) Yes. 

~PLY OF LIST OF SuPPLIERs BY I.O.C. 
TO TIfEm CONSUL T.'NTS 

3820. SHRI S. N. MISRA: Will the 
Minister of PETROLEUM AND CHEMI-
CALS AND MINES AND METALS be 
plealled to state : 

(a) whether Article 7 of the Indian Oil 
CMporation-TECHNIP contract provides 
IUJlPly of list of suppliers by the Indian 
Oil Corporation to their consultant Enli-
aeers India Ltd., and Tcchnip; 

(b) whether the list 10 supplied does 
IlOl include many of the reliable suppliers 
in the field wbo are licensed under the 
Industrie.' Development " Regulation Act, 
1951; 

(e) The reason for not iDstructina the 
IlIdian Oil Corporation to prepare the list 
ia consultation witb D.G.T.D., D.G.Sm. 
and other sucb departments; 

(d) whetber the c:onsuItaJItI cmpIo,ed 
by !be Indian Oil Corporation are 'DIlly 
ICIIdinl trade enquiry to suppliers .. lecZd 
aut of !be list supplied by the Indian Oil 
Corporation; 8IId 

(e) if lID, the ....- lor "I .a 
a policy? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI D. R. CHAVAN): (a) 
Article 7 ot!be Engineerinll" Supplies 
Contract with TECHNIP provides for es-
tablishment of detailed procedure for rtJU-
lating procurement of equipment/materials 
indigenous to Indin in connection witb the 
Haldio Oil Refinery. Engineers India Ltd. 
(a fully owned Government of India 
undertaking) in tecbnical collaboration with 
TECHNIP il to provide procurement. ins-
pection and expeditin,~ services as agents 
of Indian Oil Corporation Rnd /"'" alia 
prepare a list of vendors or supplic", for 
approval of IOC, 

(b) The Ii.' of established vendon/ 
suppliers of repute, has been prepared 
after an extensive market survey assessment 
of the manui'acturing capabilities of the 
parties in field. 

(c) Does not arisco: 

(d) Yes. 

(e) For expeditious and economical pur-
chase con,i~lenl with quality and technical 
suitability. 

CONTR,'CTUAJ. TroRMS GOVIlRNING 
PURCHASES BY lO.C. 

3821. SHRI S. N. MISRA: Will !be 
Minister of PETROLEUM AND CHEMI-
CALS AND MINES AND METALS be 
pleased to state : 

I ea> whether the Indian Oil Corporation 
have supplied their own contractual con-
ditions whlcb lovern the purcbase of their 
project requirements, to their Indian and 
PortillO Consultants; 

(b) whether the procurement i5 passed 
OIl to apecialistlt who are conrultanll, with 
a view to secure most economical aad 
~able recommendation which wll\ 
work within fool-proof contractual termI; 
if ... the "'_ therefor; 

(c) wbetber !be parcb_ conditiona 01 
the Indian Oil Corporation are bIcom-
plete, inefrective, and leave ample scope 
for ne.,u8lion. wbid! live rioe to unholy 
alliance '-'-n !be pu~, ~, 
and !be IUPPtIe~ 




